
MAROII4. ·IM """,. Ii"""" 
on tbe Plct of tbe Stlte Governments to 
ralae fundi by I .. uilll more and more 
.nee of lotteriee : 

(b) wbetber Government bave reviewed 
tbe question of dellrabillty of collecting 
IlIbds bJ way of lotteries in so far as this 
iocreasea tendency of speculation ; and 

(c) If 10, Government's revised policy 
In tbis regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Some 
Stilte Governments bave takeu steps to 
raise funds by ftoating lotteries. 

(b) and (e). After taking all aspects of 
the matter inlo consideration, the Govern-
ment of India have permitted all Slates 
wishing to conduct lotteries, to do so, 
lubject to the condition that tickets of 
lucb I lotlery will not be sold in other 
States without the ellpress consent of that 
State Government. 

Sardu Vallabbbbal Regional Collele of 
,.llaeerlol aDd TecbDology SDrat 

.AlSB. SHRI GEORGE FERNANDES: 
Will tbe Mi.nister of EDUCATION AND 
YOUTH SERVICES be pleased to state I 

(a) whither Government have receIved 
Iny reprelH:ntatlon/complaint alainst the 
auehorltlea of the Sardar Vallabhbhai 
Regional Collele of EDgiDeeriDg and Tecb-
DololY. Surat, Gujarat : 

(b) If 10, tbe details thereof; 
Ic) wbether GoverDment have taken 

IUY action in the mailer; 
(d) the total amount of money so 

IDvested by Government in this institution; 
and 

(e) wbetber Government would consi· 
der appointinl a commitlee to enquire 
Into tb. IIIciitlon8 mlde Ilalnlt tbo 
Directors of tbe College? 

THB MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAO): (a) A cbaner of demands 8Ub-
tidtted by the Serdar VaJlabbbbal Realonal 
EDllueeriq Collelo Employees' Union, 
sarat to tbe Board of Goveroon of the 
col"" ba. been received. 

(b) Tbo main demand. of tbe UDioD 
_acl_ cotIItructiOD of ade/fualC! bOUlI .. 

for ClISS III and Cllss IV employees, 
increasing tho strength of Class IV omplo-
yees, relular duty bours, promotion 
eJPIIIKlunities, supply of woollen uniform., 
umbrellas, rain costl etc., overtime allow-
ance apocial allowances for Idditional work 
enhancement of C P F contribution and 
Iratuity rules, parity of payscales and 
allowances wilh Government 'employees, 
and educatiooal allowance 10 chillircn. 

(c) Since Ihe College is flJnctioninl as 
an autonomous body, the demands would 
first have 10 be considered by Ihe Board of 
Governors of the College. 

(d) The Central Government has pro-
vided Ihe following funds to Ihe College I 

(i) Non-recuninB Brant Rs. 65,95,000 
(ii) Recurring IranI Rs. 19,61,500 

(iii) Loans Rs. 19,07,000 
(e) The demands are under the consl· 

deration of the Board of Governors and, 
Iherefore, the Ijuestion of appoinlinll an 
enquiry commillee does nOI arise. 

Rtglonal Research Institute. 

3159. SHR! NITIRAJ SINGH CHAU-
DHARY: Will tho Minister of EDUCA-
TION AND YOUTH SERVICES be pleased 
10 slate: 

(s) whether Buempts 10 pool resources 
and staff of specialised reaional researcb 
institutes have .beeD made; 

(b) if so. in what fields and with what 
resull ; and 

(c) if nol, the reasons Iherefor ? 
THE MINISTER OF EDUCATION 

AND YOUTH SERVICES (DR. V.K.R.V. 
RAO) : (a) There are two types of relearcb 
instilutes under Iho Council of Scientific 
and Industrial Research: 

(i) Institutes devoted to lpecialised 
areal of work sucb as food, leatber 
drup, Ilasa and ceramics, cbemi· 
call, mininB, metallurlY, roads, 
buildings and tbe like : and . 

(i1) Rellonal Researcb Laboratoties 
wblcb are multl-purposo limed at 
the utlll .. tion of raw-materlaJ. 
and a .. lltlacl to industrial deve-
lopment 01 I relion. Tbe Relional 
Researcb Laboratoria 10 Hydera-
bad, Bhubaneswlr, Jammu and 
lorblt co~ uader tbla caleJOrY, 




